FORM A

PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

PANDA TECHNOLOGIES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Panda Technologies India Private
Limited
2. | Date of incorporation of corporate debtor 18/04/2000
3. | Authority under which corporate debtor is | ROC Gwalior
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74210MP2000PTC014180
Identification No. of corporate debtor
5. | Address of the registered office and | 24-1% Floor, Zone-I1l M.P. Nagar, Bhopal,
principal office (if any) of corporate debtor | Madhya Pradesh, India, 462011
6. | Insolvency commencement date in respect | 21/01/2025 (copy of order received on
of corporate debtor 22/01/2025)
7. | Estimated date of closure of insolvency | 20/07/2025
resolution process
8. | Name and registration number of the | Mangesh Vitthal Kekre
insolvency professional acting as interim | Reg. No.: IBBI/IPA-001/1P-P00539/
resolution professional 2017-18/10964
9. | Address and e-mail of the interim resolution | Address: 607, Chetak Center, RNT Marg,
professional, as registered with the Board Near Hotel Shreemaya, Indore, Madhya
Pradesh - 452001
Email: ca.mangesh@gmail.com
10. | Address and e-mail to be used for | Address: 607, Chetak Center, RNT Marg,
correspondence with the interim resolution | Near Hotel Shreemaya, Indore, Madhya
professional Pradesh - 452001
Email: ip.pandatech@gmail.com
11. | Last date for submission of claims 04/02/2025
12. | Classes of creditors, if any, under clause (b) | Based on limited information, there is no
of sub-section (6A) of section 21, |class of creditors u/s 21(6A) (b) of IBC,
ascertained by the interim resolution | 2016
professional
13. | Names of Insolvency  Professionals | NA
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)
14. | (a) Relevant Forms and (a) Web link: The relevant form can be

(b) Details of authorized representatives
are available at:

downloaded from
https://ibbi.gov.in/en/home/downloads
(b) Physical address: Not applicable



https://ibbi.gov.in/en/home/downloads

Notice is hereby given that the National Company Law Tribunal, Indore bench has ordered the
commencement of a Corporate Insolvency Resolution Process of Panda Technologies India
Private Limited on 21/01/2025(copy of order received on 22/01/2025).

The creditors of Panda Technologies India Private Limited are hereby called upon to submit
their claims with proof on or before 04/02/2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

(A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA.) — Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date :24/01/2025 1-:1L
Place: Indore

Mangesh Vitthal Kekre

Interim Resolution Professional

Panda Technologies India Private Limited

Reg. No. IBBI/IPA-001/IP-P00539/2017-18/10964
AFA Valid till: 31/12/2025



www.freepressjournal.in

POLICE OFFICERS
HURT IN JAN 6
RIOT ARE ANGRY

WASHINGTON

At an emotional news con-
ference in the Capitol, two
police officers who fought
rioters at the US Capitol on
January 6, 2021, said they are
angry and exhausted but
will continue to speak out
after US President Trump
pardoned their attackers.
Metropolitan police officer
Daniel Hodges, who was
crushed between doors as
rioters grabbed his gas mask
and tried to gouge his eyes,
said he had been working
12-hour shifts since last week
to protect Trump and his
supporters during the inaug-
uration.

After pausing to gather his
emotions, Hodges said he
was  "beaten, crushed,
kicked, punched, sur-
rounded" on January 6, 2021.
"They can try it again, and
they know they'll be par-
doned again. But it doesn't
matter. I'll be there,” Hodges
said. Former Capitol police
officer Harry Dunn said, "I'm
not going away. They want
you to stop talking, but we
can't.”

Houthi rebels listed as
foreign terrorist

US President Donald Trump
has issued an executive
order designating Yemen's
Houthi rebels as a Foreign
Terrorist Organisation
(FTO), reversing a Biden-era
policy that had removed the
group from the State De-

partment's list of global ter-
ror groups. The executive
order was issued by Trump
on Wednesday. The move
grants the US government
additional sanctions auth-
ority, giving Trump more
tools to go after the Iran-
backed Yemeni terror group.
The policy comes after the
Houthis, also known as
Ansar Allah, fired ballistic
missiles at Israel for months,
including as recently as Sat-
urday. The White House
said Trump was directing
the US Agency for Inter-
national Development to
"end its relationship with en-
tities that have made pay-
ments to the Houthis, or
which have opposed inter-
national efforts to counter
the Houthis while turning a
blind eye towards the Hou-
this' terrorism and abuses".

Justice Dept orders
freeze on civil rights
cases

President Donald Trump's
new Justice Department
leadership has put a freeze
on civil rights litigation and
suggested it may reconsider
police reform agreements
negotiated by the Biden ad-
ministration, according to
two memos obtained Wed-
nesday by The Associated
Press. Attorneys in the de-
partment's Civil Rights Divi-
sion were ordered not to file
any new complaints, amicus
briefs or other certain court
papers "until further notice,”
one of the memos said.

Prez threatens to cut funds

AP
WASHINGTON

President Donald Trump
on Wednesday threatened
to withhold federal dis-
aster aid for wildfire-rav-
aged Los Angeles unless
California leaders change
the state's approach on its
management of water. In a
Fox News interview,
Trump repeated false
claims that the state's fish
conservation efforts in the
northern part of the state
are responsible for fire hy-
drants running dry in
urban areas. He says the
blame for Los Angeles'
struggles to tame some of
the deadly fires lies with

Democratic Gov. Gavin
Newsom, a political foe
who has called for part-
nership and mutual re-
spect as the state fights the
blazes. "I don't think we
should give California
anything until they let the
water run down," Trump
said. The  President
levelled the threat as he
prepares for the first
presidential trip of his sec-
ond term.

On Friday, he will visit
Southern California in ad-
dition to western North
Carolina, which is re-
covering after Hurricane
Helene pummelled the
area more than three
months ago.

world

Bhopal, Friday, January 24, 2025
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APRIGLOBAL CAPRI GLOBAL CAPITAL LIMITED

cariTaL LimiTED  Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel,
Mumbai-400013, Circle Office :-9B, 2nd Floor, Pusa Road, New Delhi- 110060

DEMAND NOTICE
Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest Act, 2002 read with Rule 3 (1) of the

Security Interest (Enforcement) Rules, 2002. The undersigned is the Authorised Officer of Capri Global Capital Limited .(CGCL) under Securitisation And

AR / / E-mail: eephedmdi@gmail.com .
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Reconstruction Of Financial Assets And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the @ TR - & hY fAfder vo=
said Actread with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued Demand Notices under section 13(2) of the said ' o P THATEfY T AR Bkl vg EMD
Act, calling upon the following Borrower(s) (the “said Borrower(s)"), to repay the amounts mentioned in the respective Demand Notice(s) issued to them that
are also given below. In connection with above, Notice i hereby given, once again, to the said Borrower(s) to pay to CGCL, within 60 days from the publication Providingfixing & preparing of split copper terminal
of this Notice, the amounts indicated herein below, together with further applicable interest from the date(s) mentioned below till the date of payment and/or 2025 connector. Checking testing capacitor bank, 6.6
realization, payable under the loan ag read with other doct writings, if any, executed by the said Borrower(s). As security for due repayment of 01 UAD | KV.325KVAR capacitor bank HT motor 6.6 KV, heat | 1 ) 30 fea=t 1) %2,000/-
the loan, the following assets have been mortgaged to CGCL by the said Borrower(s) respectively. - shrinkable termination kit for PH-2,3,4 & 5 [ 2) ¥19,83,148/- 2) 39,663/ -
S.| Name of the Borrower(s)/ Demand Notice Description of secured asset 397676_1 | armada water supply project Mandleshwar.
N.| Guarantor(s) Date and Amount (immovable property) (For Annual Contract)
1. | (Loan Account No. 18-Jan-2025 | All Piece and Parcel of Land and Building being Plot Bearing No. 105, Part of Khasra - - -

LNMEGJB000127606 (Old) Rs. 2136665 | No. 2504/1, Rohdas Path Ward No. 3, land Area Admeasuring 74.34 Sq. Mts. Or 1. | FifeT uos sitems s o ST o ot ifem i 28.01.2025 FRI 17:30 991 T

80300005608224 (New) (Vidisha
Branch) Udal Singh Baghel
(Borrower) Mrs. Savita Bai
(Co-Borrower)

800 Sq. Fts., Tehsil Sironj, District Vidisha, Madhya Pradesh — 464228. Bounded as
follows: North: Plot No. 104 of Nitin Sharma South: Plot No. 106 of Raja Baghel
East: PlotNo. 94 of Yashvender Singh West: Proposed Road 25 Ft. Wide

If the said Borrowers shall fail to make payment to CGCL as aforesaid, CGCL shall proceed against the above secured assets under Section 13(4) of the Act
and the applicable Rules, entirely at the risks of the said Borrowers as to the costs and consequences. The said Borrowers are prohibited under the Act from
transferring the aforesaid assets, whether by way of sale, lease or otherwise without the prior written consent of CGCL. Any person who contravenes or abets
contravention of the provisions of the said Actor Rules made the reunder, shall be liable forimprisonment and/or penalty as provided under the Act.

Place : Bhopal Date : 24-01-2025 Sd/- (Authorised Officer) For Capri Global Capital Limited (CGCL)

M.P. Madhyam/118469/2025

M.P. STATE ELECTRONICS DEVELOPMENT

CORPORATION LTD.
State IT Centre, 47 “A” Arera Hills Bhopal 462011 M.P.
Tel. 0755-2518300, marketing@mpsedc.com

NOTICE INVITING TENDER

Ref No. : MPSEDC/MKT/SWAN/2025/610 Dated: 23.01.2025
Online proposals are invited for “Selection of Service Provider
for Provisioning Connectivity Services in Government
offices of Ujjain (MP)”. Interested eligible bidders can view/
download the Tender Document on www.mptenders.gov.in.
First time users of this portal will be required to register online
with payment of registration charge.

CHIEF GENERAL MANAGER

(Under Regulation 6 of the Insol

HOUSING FINANCE
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HINDUJA HOUSING FINANCE LIMITED

HINDUJA Corporate Office: 167-169, 2nd floor, Near Little Mount Metro Station, Saipet, Chennai - 600015
Regional Office - 101-B, 1st Floor, NRK Business Park, Vijaynagar, Indore(MP) - 452010 Email - auction@hindujahousingfinance.com

DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT,2002

Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets And Enforcement of Security Interest Act ,2002 (the said act) read with rule 3(1) of the Security Interest (Enforcement) ) Rules,2002 (the said
rules). In exercise of powers conferred under section 13 (12) of the said act read with rule 3 of the said Rules, the Authorised Officer of HHFL has issued demand notice under section 13(2) of the said act, calling upon the
Borrower(s)/Guarantor(s), to repay the amount mentioned in respective demand notice issued to them. In connection with above, notice is hereby given, once again, to the Borrower & Guarantor to pay within 60 days from the
publication of this notice, the amounts indicated here in below. The detail of the Borrower & Guarantor, amount due and security offered towards repayment of loan amount are as under :-

DEMAND
NOTICE

1. Demand Notice issued Date
2. Loan Account No.
3. Amount Due as on Notice Date

Name of Borrower/
Guarantor/Co-Borrower

Description of Secured Asset
(Immovable Property)

Mr. AKHIL MAHAJAN (Borrower)
Mrs. ARCHANA MAHAJAN (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/CDWR/A000000404

3. Total Amount Due - Rs. 11,77,901/- (Eleven Lacs Seventy Seven
Thousand Nine Hundred One Only)

KHASRANO 687/1/1/1/2, CHICHOLI PANDHURA, Semiurban, Pandhurna , Madhya Pradesh, India - 480334 area 1200 Sqft
Four Boundaries - East - Road, West - House of Gangadhar Udge, North - Plot of Digamber, South - Plot of Chandra Shekhar Bhakte

Mr.ANILAGRAWAL (Borrower)
Mr.AMAN AGRAWAL (Co-Borrower)

1.Issuance Date - 01-01-2025
2.MP/JBR/JBLP/A000000597

3. Total Amount Due - Rs. 20,28,503 /- (Twenty lacs Twenty Eight
Thousand Five Hundred Three Only)

Gram Sihora Nb 421 Phn 61/2 73 Rnm Khitaula Block Sihora Nagar Palika Sihora Ward No 12 Deendayal Ward Tehsil Sihora
Jabalpur, Sihora Jabalpur , Urban , Jabalpur, Madhya Pradesh, India - 483225 Admeasuring Area0.011 Hectare

Four Boundaries - East - Road, West - Plot of Garg, North - Plot of kankane, South - Plot of Patel

Mr. AJINKYA WANKHADE (Borrower)
Mrs. VANITA WANKHEDE (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/CDWR/A000000163

3. Total Amount Due - Rs. 23,72,295 /- ( Twenty Three Lacs Seventy Two
Thousand Two Hundred Nintey Five Only)

Mouja Sausar Rajiv Gandhi Ward No 14 Nimni Road Ph.n. 18/9 B.n. 411 Khasra No 1127/2 Sausar Chhindwara M.p. 480106 ,
Chhindwara Sausar, Chhindwara, Semiurban , Chhindwara , Madhya Pradesh, India - 480106 Admeasuring Area 1200 Sq.ft.

Four Boundaries - East - Road, West - Farm of Damodar Thakare, North - House of Vanita Bankhede, South - House of Sindhu Bai
Pohkhar

1.Issuance Date - 01-01-2025
2.MP/JBR/JBLP/A000000560

3. Total Amount Due - Rs. 7,64,820 /- (Seven Lacs Sixty four Eight
Hundred Twenty Only)

Mrs. ANJULATANAMDEO (Borrower)
Mr. NITIN NAMDEO (Co-Borrower)

MAUJA MADHOTAL NO 600, PHN 25, TEHSIL AND JILA JABALPUR, BHOOMI KHASRA NO 149/3 , Semiurban , Jabalpur , Madhya
Pradesh, India -482002 Admeasuring Area 1200 Sq.ft.

Four Boundaries - East - Road, West - House of Barman i, North - House of Mayur Sahu, South - Plot No. 26

Ms. KHEMLATA BAKAT (Borrower)
Mr. HOMECHAND BAKAT (Co-Borrower)

1.Issuance Date - 01-01-2025
2.MP/JBR/JBLP/A000000484

3. Total Amount Due - Rs. 19,80,677/- (Nintey Lacs Eighty Thousand Six
Hundred Seventy Seven Only)

MAUJA DONGARMALI, PHN 62, RNM MENDKI TEHSIL WARASEONI , KHASRANO 219/5, , Urban , Balaghat, Madhya Pradesh
,India - 481331 Admeasuring Area 0.094 Hect.

Four Boundaries - East - Land of Sahesram Lihare, West - Road, North - House of Purvanta, South - Land of Hari lal Maskhara

Mr. CHANDAN KUMAR JAISWAL (Borrower)
Mrs. SUNITA JAISWAL (Co-Borrower)
Mr. RAJNEESH KUMAR JAISWAL (Co-Borrower)

1.Issuance Date - 29-10-2024
2. MP/JBR/KTNI/A000000251 & CO/CPC/CPOF/A000002757

3. Total Amount Due - Rs. 17,55,082 /- (Seventeen Lacs Fifty Five
Thousand Eighty Two Only)

GRAM KARAUNDI KHURD , N B 58, P H NO. 09 , TEH BARHI, DIST KATNI , Rural , Katni , Madhya Pradesh , India - 483770
Admeasuring Area 0.060 Hect.

Four Boundaries - East - Land of Ramratan, West - Land of Vendor, North - Land of Mohanlal, South - CC Road

Mr. CHANDAN PATHAK (Borrower)
Mr. DURGESH KUMAR PATHAK (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/GDWR/A000000178

3. Total Amount Due - Rs. 1185698/- (Eleven Lacs Eighty five Thousand
Six Hundred Nintey Eight Only )

MAUJA CHIRAHKALA, NO 148, PH.NO 13/100, R.N.M. GADARWARA, JILA NARSINGHPUR KHASRA NO 525/87. , JILA
NARSINGHPUR ,, Semiurban,, NARSINGHPUR , Madhya Pradesh, India - 487555 Admeasuring Area 1000 Sqft

Four Boundaries - East - Plot of Rakesh Sharma, West - Plot of Jeetu Raghnvansi, North - Road, South - Plot of Ram Kalesh Patel

Mr. MANOJ KUMAR SEN (Borrower)
Mrs. SAROJ BALA SEN (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/JBLP/A000000586

3. Total Amount Due - Rs. 9,99,956 /- (Nine Lacs Ninety Nine Thousand
Nine Hundred fifty Six Only )

MAUJA KUMAKHEDA, NO 69 PHN 47/23 RNM GOTEGAON , TEHSIL GOTEGAON JILA NARSINGHPUR ,, Metro , Jhabua , Madhya
Pradesh, India - 482001 Admeasuring Area 960 Saft

Four Boundaries - East - Plot of Sanjay Valmeek, West - Plot of Chaturbhuj Mehra, North - House of Santosh Dubey, South - Road

Mr. PARSHURAM SHARMA (Borrower)
Mr. SANGEETA SHARMA (Co-Borrower)

1.Issuance Date - 06-01-2025
2. MP/JBR/STNA/A000000070

3. Total Amount Due - Rs. 6,09,258/- (Six Lacs Nine thousand two
hundred fifty eight Only)

MAUJA MAHDEVA , WARD NO. 30, PHNO. 24, sohwal Aarzji No. 87/1/ka/2 TEH RAGHURAJNAGAR DIST SATNA , Rural , Satna
,Madhya Pradesh , India - 485001 Admeasuring Area 1120 Sqft

Four Boundaries - East - Plot of Rambhuwan, West - 20ft Road, North - Land of Seller, South - Land of Seller

Mr. PRADEEP PATEL (Borrower)
Mr. SANDEEP PATEL (Co-Borrower)

1.Issuance Date - 01-01-2025
2.MP/JBR/JBLP/A000000348

3. Total Amount Due - Rs. 1937651/- (Ninteen Lacs Thirty Seven
Thousand Six Fifty One Only)

GRAM-IMLAI, NO.B.- 40, PH.NO.- 9, R.N.M.PANAGAR, THE- JABALPUR, DIS- JABALPUR , JABALPUR , JABALPUR , Semiurban ,
Jabalpur, Madhya Pradesh, India - 487338 Admeasuring Area 0.2843 hect

Four Boundaries - East - Land of Dhanveer, West - Land of Rajkumar patel, North - Road, South - Land of seller

Mr. RADHESHYAM RAI (Borrower)
Ms. SONARAI (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/GDWR/A000000147

3. Total Amount Due - Rs. 7,04,526 /- ( Seven Lacs four Thousand five
Hundred twenty Six Only )

Moza Ward No.3 Shiv Shakti Ward Babai Kala Salichouka N.B.310 PHN. 44 RNM. Babai Kala Block Chicli The, gadarwara Dist.
Narsinghpur Khasra No.368/30/2 Rakwa 0.008 Yani 28.1*31=871.1 Sq.ft., Gadarwara , Gadarwara , Semiurban , Narsinghpur,
Madhya Pradesh , India - 487110 Admeasuring Area 871 Sqft

Four Boundaries - East - Plot Of Kaluram, West - Plot Keshar Bai, North - Road, South - Plot Of Gopal

Mr. RAHUL RAI (Borrower)
Mrs. PUSHPA BAI RAI (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/GDWR/A000000070

3. Total Amount Due - Rs. 12,57,641 /- ( Twelve lacs fifty Seven Thousand
Six Hundred forty One Only)

MOJA GADARWARA TH GADARWARA DISTT NARSINGHPUR , Madhya Pradesh, India - 481551 Admeasuring Area 900 Sqft
Four Boundaries - East - Plot of Tamrkar West Road, North - Land of Seller, South - Land of Sateesh Showhani

Mr. RAJESH KUMARVERMA (Borrower)
Mrs. LAXMIVERMA (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/GDWR/A000000075

3. Total Amount Due - Rs. 16,18,157 /- (Sixteen Lacs Eigteen Thousand
One Hundred Fifty Seven Only)

Moza N.b. 444 Ph.n 134 Sehora Block Panchayat Chawarpatha Teh. Gadarwara Dist. Narsinghpur Khasra 208/2 Total Rakwa 1220,
Sehora Gadarwara Narsinghpur M.P., Sehora Gadarwara Narsinghpur M.P, Semiurban , Narsinghpur , Madhya Pradesh , India -
4808 Admeasuring Area 1220 Saft

Four Boundaries - East - Road, West - Land Of Virendra Kaurav, North- Land Of Pawan, South- Land Of Donoor

Mr. RAJU CHATTE LAL SEN (Borrower)
Mrs. MANISHA (Co-Borrower)

1.Issuance Date - 06-01-2025
2.MP/JBR/SEON/A000000202

3. Total Amount Due - Rs. 29,06,966/- (Twenty Nine lacs Six thousand
nine hundred sixty six Only )

Mauja Garthiya Patwari Halka Number 127 RNM Bandol Tehsil And District Seoni Khasra No 227 Rakwa 0.06 Hectare 6534 Area
And 607.24 Sqm , Gram Garthiya Tehsil And District Seoni MP ,, Semiurban , Seoni, Madhya Pradesh, India - 480882 Admeasuring
Area 6534 Sqft

Four Boundaries - East - Land of Dayaram, West - Land of Sukhram, North - Abadi Land, South - Road

Mr. ROSHAN SAVITRIGHOTEL (Borrower)
Mrs. PREMLATA GHOTEL (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/JBLP/A000000648

3. Total Amount Due - Rs. 12,62,153 /- ( Twelve Lacs Sixty Two Thousand
One Hundred Fifty Three Only )

MOUJA BICHUA NB 85 PATWARI HALKA NO 14 BEJAPUR RNM IMALIYA TEHSIL KUNDAM DISTRICT JABALPUR KHASRA NO 90
RAKWA 1.24 HECTARE BHJOOMI 3.06 HEC , SADAR BAZAR CANNT ROAD JABALPUR MP ,, Urban , Jabalpur , Madhya Pradesh,
India - 482001 Admeasuring Area 994.5 Sqft

Four Boundaries - East - Road, West - Plot No. 09, North - Plot No.13, South - Plot No. 11

Mr. SAHILKUMAR (Borrower)
Mrs. SAVITA SAVITA (Co-Borrower)

1.Issuance Date - 01-01-2025
2.MP/JBR/JBLP/A000000607

3. Total Amount Due - Rs. 16,91,797/- ( Sixteen Lacs Nintey One
Thousand Seven Hundred Nintey Seven Only)

MAUJA BILPURA PHN 53 RNM BILPURA TEHSIL RANJHI JILA JABALPUR KHASRA NO 593/1/1 PLOT NO 1, RANJHI ,, Urban ,
Jabalpur, Madhya Pradesh, India - 482001 Admeasuring Area 1000 Sqft

Four Boundaries - East - House No.3, West - Road, North - HouseNo.2, South - Land of seller

Mr. SANDEEP RAJPUT (Borrower) 1.Issuance Date - 01-01-2025
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RELEVANT PARTICULARS

1. |Name of corporate debtor

Panda Technologjes India Private Limited

Mrs. BEENA BAI (Co-Borrower)

2. MP/JBR/GDWR/A000000166

3. Total Amount Due - Rs. 5,54,154 /- (Five lacs Fifty Four thousand One
Hundred fifty four Only )

Mauja Pitras No 257, Patwari Halka No. 8, RNM Saikheda, Block Saikheda, Talshi Gadarwara, Jila Narsinghpur. , Gadarwara, Jila
Narsinghpur, Gadarwara, Jila Narsinghpur, Semiurban, Narsinghpur, Madhya Pradesh, India - 487661 Admeasuring Area 1700 Sqft

Four Boundaries - East - House Of Shishupal, West - House Of Bhojraj, North - Road, South - House Of Sandeep Rajpoot

Mr. SEETARAM (Borrower)
Mr.ASHA BAI (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/NRSP/A000000161

3. Total Amount Due - Rs. 8,28,471/- (Eight Lacs Twenty Eight Thousand
Four hundred Seventy One Only)

MOJA - KOSAMKHEDA, NO.B.- 84, PH.NO.- 20, Tehsil KARELI, DIS.-NARSINGHPUR , NARSINGHPUR , NARSINGHPUR ,
Semiurban, NARSINGHPUR , Madhya Pradesh, India - 487110 Admeasuring Area 0.2843 hect

Four Boundaries - East - Road, West - House of Chotey Lal, North - House of Pawan Prajpati, South - Road

Identification No. of corporate debtor

5. |Address of the registered office and
principal office (if any) of corporate
debtor

24-1st Floor, Zone-ll M.P. Nagar, Bhopal, Madhya
Pradesh, India, 462011

6. |Insolvency commencement date in
respect of corporate debtor

21/01/2025 (copy of order received on 22/01/2025)

7. |Estimated date of closure of insolvency
resolution process

20/07/2025

8. |Name and regjstration number of the
insolvency professional acting as interim
resolution professional

Mangesh Vitthal Kekre

Reg. No.: IBBY/IPA-001,/IPPO0539/ 2017-18/10964

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: 607, Chetak Center, RNT Marg, Near Hotel
Shreemaya, Indore, Madhya Pradesh - 452001
Email: ca.mangesh@gmail.com

3. Total Amount Due - Rs. 2371022 /- (Twenty Three Lacs Seventy One
Thousand Twenty Two Only)

2. | Date of incorporation of corporate debtor | 18/04/2000
3. |Authority i:;’ef which zmm debtoris | ROC Gwalior Mr. VIVEK KUMAR PATEL (Borrower) 1.Issuance Date - 01-01-2025 Moza Jhagra PHN 69 Rnm Maharajpur The. Panagar Dist. Jabalpur Khasra No.143 Rakwa 2.000 Sale Rakwa 14*75=1050 SQ.FT.
T &m | de/m'jtyegﬁg' . Lo bty UTA20MP2000F TCOTA1E0 Mr. GOVIND PRASAD PATEL (Co-Borrower) 2. MP/JBR/JBLP/A000000332 Jabalpur, JABALPUR , Semiurban, Jabalpur , Madhya Pradesh, India - 482002 Admeasuring Area 1075 Sqft

Four Boundaries - East - Road, West - Property of Seller, North - Property of Pramod Sharma, South - Property of Seller

Mr. VIVEKKUMAR SHUKLA  (Borrower)
Mrs. MAN KUVAR SHUKLA  (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/GDWR/A000000138

3. Total Amount Due - Rs. 20,16,126/- ( Twenty Lacs Sixteen Thousand
One Hundred Twenty Six Only)

Moza Rajiv Ward Gadarwara NB119 PHN 99/18/1 RNM Gadarwara Block Saikheda Teh& Dist. Gadarwara Khasra No.81/1 Rakwa
0.918 Mese Salre Rakwa 25*50=1250 Sq,ft, , Gadarwara , Gadarwara , Semiurban , Narsinghpur, Madhya Pradesh , India -
487551 Admeasuring Area 1250 Sqft

Four Boundaries - East - Plot of Seller, West - Road, North - Plot of Seller, South - Plot of Seller

Mr. AJAY KUMAR MISHRA (Borrower)
Mrs. RANJANAMISHRA  (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/KTNI/A000000426
3. Total Amount Due - Rs. 30,70,269/- (Thirty Lacs Seventy Thousand
Two Hundred Sixty Nine Only)

Khasra No.426 PH No.40 Lok Manya Tilak Ward, Ward No.1 Murwara Katni , Urban , Katni, Madhya Pradesh , India - 483501
Admeasuring Area 1500 Sqft

Four Boundaries - East - Land of Kunijilal, West - Plot of Yadav ji, North - 30ft Wide Road, South - Mil of Bajaj

10. |Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: 607, Chetak Center, RNT Marg, Near Hotel
Shreemaya, Indore, Madhya Pradesh - 452001
Email: ip.pandatech@gmail.com

11. | Last date for submission of claims

04/02/2025

12. |Classes of creditors, if any, under
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional

Based on limited information, there is no class of
creditors /s 21(6A) (b) of IBC, 2016

13. |Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

NA

14.|(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(@) Web link: The relevant form can be downloaded
from https://ibbi.gov.in/en/home/downloads
(b) Physical address: Not applicable

address mentioned against entry No. 10.

Applicable

of false or misl;
Date :24/01/2025
Place: Indore

Mr. LAXMINIVAS PANDEY (Borrower)
Mrs. PRITEE PANDEY (Co-Borrower)

1.Issuance Date - 01-01-2025

2. MP/JBR/KTNI/A000000236

3. Total Amount Due - Rs. 7,45,685/- (Seven Lacs forty five Thousand Six
Hundred Eighty Five Only )

GRAM CHAKANB 234, P HNO. 40, TEH KATNI DIST KATNI,, Urban , Katni , Madhya Pradesh , India - 483501 Admeasuring Area
1200 Sqft

Four Boundaries - East - Road, West - Remaining land of Seller, North - Road, South - Remaining land of Seller

Mr. MUNNALAL (Borrower)
Mrs. SUNEETA BAIMEHRA (Co-Borrower)

1.Issuance Date - 01-01-2025

2. MP/JBR/NRSP/A000000205

3. Total Amount Due - Rs. 9,75,751/- (Nine Lacs Seventy five Thousand
Seven Hundred fifty One Only)

MAUJA SAMNAPUR, NO 543, PH.NO 22/09, R.N.M. KARELI , AABADI KAHSRA NO 190/2 , Semiurban , NARSINGHPUR , Madhya
Pradesh, India- 487001 Admeasuring Area 1600 Sqft

Four Boundaries - East - Land of Dheer Singh Mehra, West - Vacant Plot, North - Road, South - Land of Thamman Lodhi

Mr. RAHUL MISHRA (Borrower)
Mrs. RINKIMISHRA (Co-Borrower)

1.Issuance Date - 01-01-2025
2. MP/JBR/KTNI/A000000395
3. Total Amount Due - Rs. 33,18,710/- (Thirty Three Lacs Eighteen

Notice is hereby given that the National Company Law Tribunal, Indore bench has ordered the
commencement of a Corporate Insolvency Resolution Process of Panda Technologies India
Private Limited on 21/01/2025(copy of order received on 22/01/2025).

The creditors of Panda Technologies India Private Limited are hereby called upon to submit
their claims with proof on or before 04/02/2025 to the interim resolution professional at the

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

(A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA.) - Not

proofs of claim shall attract penalties.

Sd/-
Mangesh Vitthal Kekre

Interim Resolution Professional

Panda Technologies India Private Limited

Reg. No. IBBI/IPA-001/IP-P00539/2017-18/10964

AFA Valid till: 31/12/2025

Thousand Seven Hundred Ten Only)

Khasra No.138.01 PH No.27/12 RNM Mandal Vijayraghavgarh Tehshil Vijayraghavgarh Dist. Katni, Khasra No.138.01 Pn No.27/12
RNM Mandal Vijayraghavgarh Tehshil Vijayraghavgarh Dist. Katni , Khasra No.138.01 Pn No.27/12 RNM Mandal Vijayraghavg
Admeasuring Area 1485 Sqft

Four Boundaries - East - Road, West - Land of Praveen Gupta, North - Land of Dilip Gupta, South - Land of Pradeep Gupta

Mr.RAJESH CHOURASIYA (Borrower)
Mr. ASHOK CHOURASIYA (Co-Borrower)

1.Issuance Date - 01-01-2025

2. MP/JBR/NRSP/A000000172

3. Total Amount Due - Rs. 19,76,606 /- (Ninteen Lacs Seventy Six
Thousand Six Hundred Six Only)

Bajrang Ward Kandeli, No 36, Tehsil Narsingpur. M.P., Narsingpur. M.P., Narsingpur. M.P, Semiurban , Narsinghpur, Madhya
Pradesh, India- 487001 Admeasuring Area 348 Sqft

Four Boundaries - East - House of Nawab Ahmed, West - House of Tulsiram Chourasia, North - House of Gulab Singh Thakur, South
-Road

Mr. SURENDRA SINGH RAJPOOT (Borrower)
Mr. SNEH LATA SINGH (Co-Borrower)

1.Issuance Date - 01-01-2025

2. MP/JBR/KTNI/A000000289

3. Total Amount Due - Rs. 6,02,290 /- (Six Lacs Two Thousand Two
Hundred Nintey Only)

Mouja Gram Kuthla Vallabh Nagar Katni Survey No.- 88/10 , Mouja Gram Kuthla Vallabh Nagar Katni 483501 , Mouja Gram Kuthla
Vallabh Nagar Katni 483501, Urban , Katni, Madhya Pradesh,, India - 483501 Admeasuring Area 1000 Sqft

Four Boundaries - East - Land of Gurumeet Kor Sarna Maihar, West - Plot of Payasi, North - Road, South - Land of Seller

Vijaynagar, Indore (M. P) Pin Code 452010.
Place: Indore, Date: 24.01.2025

If the said Borrower/ Guarantor fail to make payment to HHFL as aforesaid, HHFL may proceed against the above secured assets u/s 13(4) of the said act and applicable Rules entirely at the risks, costs and consequence of the Borrower / Guarantor. For, further
details, please contact to Authorised Officer Mobile No. - Vaibhav Shrivastava - 7987969803, Rajesh Chakotiya - 8435571111, Sameer Singh - 9584290575 and Address Regional Office :101 B, 1st Floor Hinduja Housing Finance, NRK Buisness Park,

Authorised Officer, Hinduja Housing Finance Limited
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